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LOK SABHA

Monday August 17, 1059/Sravana 28,
1881 (Saka)

The Lok Sabha met at Eleven of the
Clock

[Mr SPEAKER in the Charr]

ORAL ANSWERS TO QUESTIONS

Manufacture of Lenses and
Lighthouse Egnipment

481 Shri Shree Narayan Das
1. Shri Radha Raman’

Will the Minister of Transpert and
Communications be pleased to state

(a) whether the
manufacturing
hizhthouse
<« xammned

feasibility of
lenses and other
equipment has been

(b) if so with what result

(¢) how far our -~equirements 1IN
this respect are met by indigenous
production and how far by imports
and

(d) the value of such mport
during the years 1958 and 1959 (uptn
31st July 1939)°

The Minister of State in the Minis
try of Transport and Communieations
(Shn1 Ra) Bahadur): (a) to (¢) A
statement giving the requisite infoi-
\ation is placed on the Table of the
§nbha |See Appendix II, annexure
vy 57]

{(d) Rs 1383 lakhs and Rs 5'77
hs respectively

hri Shree Narayan Das: May I
ow whether any target has been
.1 1n regard to the time by which
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India will be seif-sufficient in this res-
pect?

Shri Raj Bahadur It is not possible
to predict or give any specific target
date for 1t, but we hope to expedite
the manufacture of certain parts
which are still being imported and be
self-cufficient as far 43 possible

Shri Shree Narayan Das. May 1
know whether any review of the
manufactured articles in this country
has been made with a view to find
out how the pnices of these articles
will compare with thosc of the im
ported materials?

Shri Raj Bahadur. I would give
only one instance 1 think that #
will be a representative one In res-
pect of acetylene flashes, K-130 single
flashing, manufactured by the lLight-
house workshop India 1t cosis
Ry 520 as against the imported cost
of R« 1400 K-30, double flashing,
costs Rs 575 as against Rs 1750
which was the price of the imported
flash K-130 treble flashing costs
Rs 1575 against Rs 2,050 that we had
to pav for the imported material

Shn  Radha Raman. The hon
Minister 1n his statement, has men
tioned that efforts are being made to
develop the manufacture of hght
house equipment in the country and
that the proportion of the imported
goods 1s much larger than the goods
that are now bemng manufactured
May I know what efforts are made
and whether any negotiations are
going on with some countres which
are well advanced in the manufacture
of these equipment and with what
effect”

Shri Raj Bahadsr: Largely we
weuld depend upon our own initm-
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tive. AIl these various instruments
and parts of-lghthouse equipment
are highly specialised instruments and
necessarily they will require a good
deal of research work and develop-
ment work before we can hope to
produce them and develop them in our
own country. I think that is what we
are trying to do. In this process we
might also take the help, if it is forth-
coming, from foreign countries.

Shri Tangamani: May I know
whether the Government have placed
orders with the Defence Ministry for
the manufacture of valves and other
things connected with the lighthouses
to be manufactured in the Bharat
Electronics and, if so, whether any of
these articles have been produced and
what will be the value of the articles
produced in the current year?

Shri Raj Bahadur: We do enlist the
nelp of the Bharat Electronics for the
purpose of manufacturing various
instruments as far as possible or at
least get advice or information from
them.

Shri Tangamani: I wanted to know
whether any of these things are manu-
factured there?

Shri Raj Bahadur: A complete list
has been given in the statement, which
shows the articles manufactured
indigenously and those which are im-
ported.

Shri Tangamani: Bharat Electronics
1s not mentioned in the statement and
the statement gives about 86 minor
items. I would like to know what arc
the items and the type of goods that
are being manufactured in Bharat
Electronics.

Shri Raj Bahadur: [ would not be
able to say specifically in regard to
those items.

Supply of Rice to Kerala

+
f Shri Jinachandran:

*492. 9 Shri D. C. Sharma:

Will the Minister of Food and Agri-
culture be pleased to refer to the reply
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given to Starred Question No. 52 on
the 11th February, 1959 and state:

(a) what action has been taken on
the request of Keraia Government
regarding the supply of rice to Kerala
from Andhra State so far; and

(b) the results achirved?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
and (b). The Government of India
advised the Kerala Government to
purchase rice in Andhra State
and directed their own procure-
ment staff in Andhra to ensure
that no interference was caused
to the movement of rize from Andhra
to Kerala and that the stocks purchas-
ed by the Kerala Government from
the millers and traders in Andhra
State were not requisitioned for the
Centre. When, however, the Keraia
Government expressed their inability
to make further purchases in Andhra
State. the Government of India agreed
to make suitable quantities of rice
available to them from Central stocks
to maintain distribution through fair
price shops in Kerala.

Shri Jinachandran: Is there any
chance of procurement of rice from
Kerala itself?

Shri A. M. Thomas: At present
there is no chance of indigenous pro-
curement.

Shri Narayanankutty Menon: May I
know whether, at any time, during
1958-59 the Kerala Government re-
quested the Central Government to
procure rice stocks from Andhra be-
cause it is very difficult to get it there
and whether the Central Government
procured any rice stock for the Keratla
Government in that year?

Shri A. M. Thomas: We have becn
making substantial supplies from the
vear 1956. In 1957 we supplied 229
thousand tons; in 1958, we suppiicd
68 thousand tons. We hLave also given
facilities to the Kerala Government
to procure rice in Andhra Pradesh.
We said that we would not procure
rice which the Kerala Government
wanted to procure from the mills and
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we have also been making arrange-
ments for rice to be despatched from
Andhra Pradesh. It was possible for
the Kerala Government to purchase
this year 37,000 tons of rice at con-
irolled rates because of the help given
by the Centre.

Shri Narayanankuity Menon: My
question was entirely different.

Shri Jinachandran: May I know
whether there is any prospect of
Burma rice to be supplied in Kerala?

Shri A. M. Thomas: For the month
of August, we have allotted some ships
to Cochin, and it would be possible
to have a Central reserve for Cochin
to the extent of 25,400 tons of Burma
boiled rice for August, 1959. For
September also we are making
arrangements for the despatch of
23,000 tons of Burma rice.

Shri V. Eacharan: What is the
quantity of imported rice issued to
Kerala besides the rice procured from
Andhra Pradesh and that which is
internally procured?

Shri A. M. Thomas: Exports irom
Andhra Pradesh to Kerala, especially
during 1958 and also this year, have
been substantial. This year, for the
first seven months, the export from
Andhra Pradesh to Kerala comes io
about 159,000 tons. For the whole of
1958, it was only 139,000 tons so that
it appears there has been ga sub-
stantial movement of rice and that
too on a larger scale.

Dr. K. B. Menon: May I know
whether the Kerala Government satis-
fied the conditions laid down by the
Centre for being entitled for subsidy
for the supply of rice?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): There was an
arrangement with Kerala Government
that they will spend Rs. 1 crore on
subsidising rice and 1hey will procure
that rice on their account. They could
not do it, and when ‘the conditions in
Kerala became somewhat serious, we
agreed to make supplies from the
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Centre, although their conditions have
not been fulfilled.

Shri Narayanankutty Menon: May 1
know whether a request was made by
the Kerala Government to the Central
Government that it was very difficult
to procure rice at the controlled price
in Andhra Pradesh and that the Cen-
tral Government should procure by
its own officers and supply rice Lo
Kerala, and if so, what has been donc
by the Central Government regard-
ing that request?

Shri A, P. Jain: I havce stated more
than once in this House that the
Central Government cannot take res-
ponsibility for procurement of rice for
any particular State Government.
When the Kerala Government raised
that point, we said, “You buy rice in
the market; we will not be able to
requisition that rice; we will assist
vou in buying the rice, but we cannot
take the responsibility of buying on
behalf of the Kerala Government”.

Shri Rami Reddy: May I know
whether it is a fact that the Andhra
Pradesh Government promised to sup-
ply 5 lakh tons of rice at controlled
price provided the Andhra State was
formed into a separate zone and, if so,
what is the reaction of this Govern-
ment and the action taken thereon?

Shri A. P. Jain: The Andhra Gov-
ernment made a proposal to the Cen-
iral Government that Andhra may he
cordoned off, but they also made cer-
tain suggestions and conditions which
1 think will not be in the public inte-
rest to discuss in this House. We are
going to consider this question in the
month of September.

C.H.S. Scheme

*493. Shri Ram Krishan Gupta: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that waiting
facilities and sitting arrangements in
the Contributory Health  Service
Scheme dispensaries in Delhi are not
adequate; and
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{b) 1f so, the nature of the steps to
be taken to provide adequate waiting
facilites and sitting arrangements in
these dispensaries?

The Minister of Health (Shri Kar-
markar): (a) No Waiting facilities and
siting arrangements i1n the dispen-
saries of the CHS Scheme are fairly
adequate

(b) Additional facilities will be pro-
vided wherever necessary

Shri Ram Krishan Gupta. May I
know what additional facilities will be
provided during the coming year?

Shri Karmarkar I understand that
for the comfort of the waiting patients,
at three places three coolers have
been set up for drinkmg water
More are thought of

oft wex wdix : gl R f A
aFETaT fF @0 Qo UFo WETYATHY §
aeTE sweaT ¥ 1} ATEAT Y
£ fe ford v agr o @, Feelt &
B § smyen ¢ oo fewt B
seqr e FT Ay g ?

off TATRT ¢ RAT RAT |

Yo—%e HAX ¥ & 1 IA% ¥4 & fag
s AT AT 5y dgd ) fy
! a1 & & o 9% sa wAT @
X Y WY ITHY W AT TTAT EY |
g qEe wg ¢ gt are oy
A A M@ o gt
0§ sy s A d ) Ty
wEr NPT § 78 §3 RN
st frar war & oY oy WM
Nt e A@ & oag v ¥ dR
wfag 2z gz A A 2 )

Shri Tangamani. May I know
whether it has been brought to the
notice of Government that in the Lod
Road Dispensaries Nos 1 and 2, there
is not only not enough accommoda-
tion for the patients to wait, there
being a long queue outside, but there

are not enough doctors also” If o,
would Government look into thus mat-
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ter and see that adequate provision
is made m those dispensaries®

Shri Karmarkar: I have myself
gone round all the dispensaries ounce
I will go there once again and see
what can be done

Shri Supakar., May I know 1if in
Vinay Nagar, for example, hundreds
of patients have to stand patiently in
the queue for hours together for medl-
cine and there 13 no arrangement
absolutely for their sitting or even
getting protection from rain and sun®

Shri Karmarkar As I said, we are
working under one limitation We
have not had the opportunity of build-
ing our own special buildings for
dispensaries, m which case there will
be sufficient and more than sufficient
warting space in dispensaries Weare
running these dispensaries in build
ings which are already there As my
friend knows, in Vinay Nagar, we
have accommodated the duspensary in
Class E quarters and it 1s possible
that once in 8 while there might be
a little more crowding than there 18
sitting space Normally, I understand,
at a peak period, there are 50 to 60
patients and we have made arrange
ments for them I do not say that
the arrangements are fully satis-
factory, which can be the case only
when we build our own dispensaries

Shri Ram Krishan Gupla May [
know the number of such dispensaries
which are being run wmn tents?

Shri Karmarkar No dispensary 1s
being run in tents Where the wait
ing space 15 not enough—the hon
Member already knows the answer,
he smiles—where there 13 no arrange
ment possible, there we have to take
to tents Dispensaries are run in Gov
ernment quarters

Power Units at Bhakra

+
Shri Radha Raman:
*498. { Shr] Shree Narayan Das
Shri D C. Sharma:

Will the Munister of Irrigation and
Power be pleased to refer to the reply
given to Starred Question No. 1334 on
the 17th March, 1959 and state
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(a) whether any decision has since
been taken to instal 4 generating units
of 90,000 k.w. each in the Bhakra
Right Power Plant; and

(b) if so, the details thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No, Sir.

(b) Does not arise

Shri Radha Raman: May I know
whether the Government 1s finding
any difficulty with regard to taking
a decision m respect of this 90,000
k.w units?

Shri Hathi: There 1s no difficulty
But we have scked the Punish Gav-
ernment to send a separate project
report.

Shri Radha Raman: May [ know
when the Government 1s expecung
the report of the Punjab Government
with regard to the finalisation of this
matter?

Shri Hathi: I cannot say, we have
not yet received the project report

Shri Radha Raman: May I know
whether Government have already
decided about the areas which will be
served by these four stations and
whether, after they come into opera-

tion, they will be used to full capa-
city?

Shri Hathi: Really this will be an
addition to the electricity which 1s to
be generated from the p-esent Bhakra
project. The areas are the same

Shri Shree Narayan Das: May I
know whether any assessment has
been made as to the extent it has been
possible to utilise the capacity created
there?

Shri Hathi: The capacity that has
been created 1s fully utibsed; the
capacity that 13 to be created will also
be fully utilised.

Shri Harish Chandra Mathur: Why
is it that the report has been called
only from the Punjab Government?
Is it not 8 joint endeavour between
Rajesthan and Punjab? May ! know
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whether Rajasthan’s interests are also
not mvolved?

ghrl Hathi: We do not want that
thy# project should be linked up with
the¢ Bhakra project; it should be a
sepirete project

pbri Harish Chandra Mathur: May
1 know what amount of power has
betn taken by this Nangal Fertilisers
and Heavy Water Plant? Is it not that
this will result in the starvation of
puniab and Rajasthan so far as power-
suPpPly is concerned? May I  know
how Government propose to make this

goPd?

Shri Hathi: A certain agreement has
peen reached between Hajasthan and
punjab regarding the allocation of
power

Tungabhadra High Level Camal

+
‘08.{ Shri Nagi Reddy:
Shri T. B. Vittal! Rao:

Will the Minister of Irrigation and
power be pleased to refer to the reply
gven to Starred Question No. 1188 on
tpe 12th March, 1859, and state

(a) the capacity of the canal from
tpe head sluice to the Uruvakonda cut
as per the Joint Project Report sub-
mitied by the State Governments as
gtage I of the Tungabhadra High
pevel canal,

(b) the phased programme that has
peen suggested for the completion of
gtage I 1n a perniod of three years;
and

(¢} the steps taken to uuplement 1t?

The Deputy Minister of Irrigafion
gnd Power (Shri Hathl): (a) The
cépacity of the canal ranges between
2300 cusecs at the head slwces and
1000 cusecs at the Uruvakonds cut.

(b) No phased programme has been
Jrawn up so far,

(c) Tenders for the first 4 miles of
the canal and for some Cross masonry
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works, costing about Ra. 33 1akhs, have
been called

Shri Nagi Reddy: In reply to a
question on 27-2-1959, we were told
that the question of granting sanction
to the execution of the project was
under active consideration May I
know whether sanction for execution
has been now finally given and 1if so,
what 13 the amount that has been
sanctioned®

Shri Hathi: Rs 13 crores have been
provided: Andhra Pradesh Rs 658
crores; Tungabhadra Board Rs 599
crores and Mysore Rs 0 43 crores

Shri Nagi Reddy: My question 1
whether the funds have been provided
1n a phased way, so that we will be
able to know when the whole pro
gramme will be completed”

Shri Hathi: The Tungabhadra Boaid
has asked for Rs 587 crores They
have said they require Rs 0 05 crores
for 1958-59, Rs 0-6 crores for 1959-60
Rs 2 crores for 1960-61 and Rs 3822
crores for 1961-62 The Government
of Andhra Pradesh have placed Rs 31
lakhs at the disposal of the Board
for 1959 60 and the Mysore Govern-
ment ha ¢ placed Rs 10 lakhs at their

disposal

Shri T. B. Vittal Rao: For the whole
programme for the construction of this
canal, a phased programme has been
drawn by the Andhra Pradesh Gov
ernment May 1 know whether a
similar phased programme has been
drawn by the Mysore Covernment and
matching grants for the same have
been given by the Mysore Govern-
ment®

Shri Hathi: I have already said in
reply to part (b) that no phased pro-
gramme has been drawn up so far

Shri T. B. Vittal Rao: May I know
the reasons for the delay m drawing
up a phased programme by the Mysore
Government and what the Central
CGovernment 1s doing in this matter?

Shri Hathi: That is a question to be
addressed to the Mysore Government
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—why 1t 18 being delayed We have
been asking them to send us a phased
programme,

Shri T. B. Vittat BRao: May I know
when the Mysore Government was last
asked about 1it?

Shri Hathi: I do not have the date
with me

Shri Viswanatha Reddy: After the
completion of the final stage of the
scheme, will there be any difference
between this scheme and the high
level scheme as origmally conceived
by the Andhra Government and
Madras Government?

Shri Hathi The only difference will
be that from Rs 2535 crores of
estimated expenditure, 1t 1s now being
1educed to Rs 21 crores So, some
of the areas perhaps will not be irn-
gated by this scheme

Shri Rami Reddy May I know
whether, under the i1evised program
me, the capacity of the canal at the
head sluices and at the Uruvakonda
cut would be reduced or whether 1t
will be mantatned according to the
original scheme”

Shri Hathi. The ultimate capacity
wall remain the same—4,000 cusecs
At present 1t will be 2300 cusecs

Shri Rami Reddy: In reply to star
red question No 1188 on 12-3-1959 1t
was stated that the phased programme
will be completed 1n three years May
I take 1t that Government would stick
to the programme of completing the
first phase imn three vears?

Shri Hathi: We hope to finish 1t by
1962

Shri Mohammed Imam: May I know
whether at a conference between
Mysore and Andhra, they have come
to any agreement regarding the shar-
ing of waters and other allied mat-
ters?

Shri Shankaraiya: May I know
whether the Andhra Government has
made considerable changes and sug-
gested several changes to be made
from the original scheme that was
drafted by the Andbra and Madras
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’
Governments and may I know whe-
ther the Board 1s considering this
matter?

Shri Hathi: That 1s what I said The
ongnal scheme was for Rs 25 crores
After discussion with the engineers of
the Tungabhadra Board and the
Andhra Government, a new scheme
by reducing the expenditure, has
been evolved

Shri Nagi Reddy: Is 1t a fact that
n the original scheme the Pulivindala
canal, which can irrigate 50,000 acres
of land, was there and 1t has almost
been eliminated in the second plan”

Shri Hathi: That 1s correct The
Pulivindala canal and the Chitravath
ctanal have been eliminated

Shri Rami Reddy: May I put one
more question which has a direct
bearing on this?

Mr. Speaker: I am soriy I cannot
allow a regular discussion

Shri Hathi: We aie meeting the
Members from Andhra on the 2lst

Increase in Imports of Rice

*500. Shn Panigrahi: Will the
Minister of Food and Agriculture be
pleased to state

(a) whether India 1mported ricc
worth Rs 4403 crores in 1858 a-
against Ry 16 9 crores in 1957 and

(b) if so, the total amount of foie-
1gn exchange spent so far in the cur-
rent year for rice imports®

The Deputy Minister of Food and
Agriculture (Shri A, M. Thomas): /a)
C and F value of rice imported (i.e
shupped to India) 1in the years 1857
and 1958 were Rs 38'6 crores and
Rs 18 6 crores respectively

(b) Foreign exchange expenditure
during 1959, upto 31st July, is about
Rs 34 crores

Shri Panigrahi: May ! know whe-
ther any assessment hag been made
with regard to the total requirements
of rice for India in the current year
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and, 1f so, how fai we will fall short
of our requirements?

The Minister of Food and Agricul-
ture (8hri A P. Jain) In fact, our
r1ice production this year 1s quite
sufficient to meet the needs of the
country JBut we have a standing
agreement with Burma to mmport two
imllion tons of rice during five years
Now three years are over and we are
running the fourth year Duning this
vear we have to import 3 5 lakh tons
of rice from Burma

Shri Supakar: May I know whether
the price of rice that 1s proposed to
be imported during the whole of th.s
year will be greater than that quoted
last year?

Shr1 A M. Thomas: No, 1t will be
less Thi, year it will be about Rs
16 crores as against Rs 22 6 crores and
Rs 16 6 crores in 1957 and 1958 res-
pectively

Shri S M Banerjee. The hon
Minister has stated that we have
sufficient rice to meet the require-
ments of the country May 1 know
whether the production of rice has
increased and, 1If so, to what extent
and whether this will reduce our
imports®

Shri A P. Jain: The production of
1ice this vearis4 5lakh tons more than
that of last year Because the pro-
duction 1s higher, so the imports are
lower

Metre Gauge Coach Building Factory
at Trivandrum

+
. J sShn Narayanankutty Menon:
50 \_ Shn: Punnoose:

Will the Minister of Railways he
pleased to refer lo the reply given to
Unstarred Question No 611 on the
20th August 1958 and state whethet
any decision has since been taken re-
garding the location of the proposed
metre gauge coach building factory
n the Kerala State’

The Deputy Minister of Rallways
(Shri Shahnawar Khan): In view of
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subssquent 1mprovements in output
of existing coach building units the
position has been revieweg angd it has
been decided to hold the project m
abeyance for the time being.

Shri Narsyanankutty Memon: May 1
know whether the Railway. Minister
had received a memorandum from the
Government of Kerala pointing out
that addittonal faclities and better
conditions prevail for the starting of
a factory m Kerala®

Shri Shahnawag Khan: Yes, the
facllities might have been there But
it is not necessary to have an addition-
al codch builing factory.

Shri Narayanankutty Menon: Are
we to understand that the proposal
for starting a new factory has been
abandoned®

Shri Shahnawaz Khan: That is what
I said It has been held in abeyance
for the time being

Shri T B Vittal Rao: The Minister
has stated that there has been some
improvement 1n the construction of
metre-gauge coaches May I know
whether the improvement has been 1n
the private sector or public sector?

Shri Shahnawaz Khan: It 1s 1n both

Shri T, B. Vittal Rao: How many
coaches were purchased from the
firms and how many coaches were
manufactured 1n the raillway work-
shops?

Shri Shahnawaz Khan: I sghall re-
quire notice for precise information
But I would hike to say for the in-
formation of the hon Member that
the output of coaches from HAL 1s
18 per month, ICF 38 carriages per
month, Jessops 20 to 24 per month
and railway workshops 60 to 70 per
month That 1s enough to meet our
present requirements.

Shri Naraysnankutly Memon: The
hon. Minister has stated that the posi-
tion of metre-gauge coaches has im-
proved. May I know whether the
Minister is aware that in all the
metre gauge cosches which are run-
ning between Ermakulam and Trivan-
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drum are daking and the passengers
have to use umbrellas whenever they
travel in those areas?

Shri Shahmawax Khan: They will be
repaired when they go to the work-
shops for repairs

Shri T. B. Vittal Rao: The hon.
Minister has stated that we are manu-
facturing at HAL and the Integrsl
Coach Factory. But these are broad-
HAuge coaches that are manufactured
there. And we are purchamng from
the private sector firms our full re-
durements of metre-gauge coaches.
Then how does he say that the publc
sector 15 manufacturing metre-guage
coaches”

Skr? Skaknawar Khan: The raihvay
Workshops are also manufacturing.
The hon Member 1s aware that we
are stepping up our production of
coaches at the ICF from 350 to 730 a
Year

Shri T B. Vitta] Rao: That 1s broad
8auge coaches,

Shri Shahnawaz Khan: They can
mlanufncturc metre-gauge coaches
also

Shri 8§ M. Banerjee: 1 would sug-
go6st that we might take up Q@ No 307
alsg along with Q No 502

Mr Speaker: All right

Theft of Telegraph Wire in West
Bengal

*502 Shri Sadhan Gupta: Will the
Minister of Transport and Communi-
cations be pleased to state

(a) whether theft of telegraph wire
13 widespread 1n West Bengal parti-
cularly m the Howrah-Burdwan,
Burdwan-Durgapur and Howrah-
Kharagpur Sections;

(b) whether the State Government
have been asked to create a special
POlice establishment attached to the
P &T. department for the purpose of
checking such thefts; and

(c) it so, with what result?
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Phe Minister of Tramagors ang Ceen-
maniontions (Shri 8. K. Patil): (a)
Yes.

(b) ang (c) Action has been taken
for appointing a Special Police Esta-
bhnhment. for a period of 2 months,

for studying the problem of copper
wire thefts and suggesting suitable
remedial measures. This establish-
ment will be under the control of the
Director General, Posts and Tele-
graphs.

Theft of Telegraph Wire

307, Shri 8. M. Baverjee: Will the
Minister of Transport and Comsmunl-
cations be pleased to state:

(a) whether 1t has been brought to
the notice of the Government that
theft of telegraph wire has consi-

derably increased in some of the
circles in Bihar;
(b) if so, the number of thefis

which took place during 1958-59;

(c) the steps taken by Government
to reduce thefts and to give protec-
tion to linemen?

The Minister of Tramnsport and
Communications (Shri S. K Patil):
(a) and (b) There were 1054 case:
of copper wire thefts in 1958-50
whereas the corresponding number for
the previous year was 974.

(c) A statement 1s laid on the Table
of the Sabha

STATEMENT

The following steps have been
adopted by Government for reducing
copper wire thefts:

(a) Passing of Telegraph Wires
(Unlawful) Possession Act,
1950 which was later amend-
ed 1n 1953.

(b) Replacement of copper wire
by copper weld wire where
feasible,

(c) Gradual replacement of over-
head wires with underground
cables. This has been done
in the the case of one 3f the
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two trunk alignments between
Calcutta and Asansol and also
in the Delhi-Agra section.

(d) Examunation of the feasibility
of using aluminium wire as
substitute for copper wire.

(e) Introduction of electronic
fault locators to facilitate
quick localisation of theft-
spots and prompt intimation
thereof to be given to the
police unit concerned

(f) Grant of an annual subsidy to
the West Bengal State Police
since 1949, the amount of the
subsidy varying from Rs
42,000 to Rs 48,000 a year to.
enable maintenance of a skele-
ton Police Force for invesu-
gation of thefts

(g) Appointment of a Special
Police Establishment under
the Director-General, Posts
& Telegraphs for studying the
problem of copper wire thefts
and for suggesting effective
remedial measures

2 lane staff moving out at night
are generally given assistance of
mazdoors and in some cases Police
parties also accompany them

Shri Sadhan Gupta: May I know
whether 1n the case of most of these
thefts they are organised by local
influential people who are mostly
businessmen and, 1f so, whether any
attempt has been made to check this
racket which organises thefts of tele-
graph wires

Shri 8 K. Patil: That information
18 not with me. But we are making
an enquiry and a special officer has
been appointed.

Shri S8adkxm Gupta: May 1 kno
whether an equipment has been
ported which helps to detect
of telegraph wires and the spot
theft of telegraph wires as and whem-
a theft is takmg place and whethes-

ngi
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even when police have been informed
after such detection they have not
been prompt in taking action against
the thieves?

Shri 8. K. Patil: Yes, Sir Out of
the many remedial measures one 1s
the introduction of electronic fault
locator to facilitate quick localisation
of thefts of parts Sometimes, these
thieves are cleverer than the police
also because these machines can be
manipulated and that 1s what is hap-
pening

Shri § M. Banerjee: In the state-
ment 1t 18 stated that one of the steps
taken 1s°

“Appointment of a Special Police

Establishment under the
Director-General, Posts &
Telegraphs "

May I know whether cases have been
reported from certain districts of
Bihar where the police constables
were found gulty of actually steal-
ing these wires and, 1f so, what ac-
tion has been taken against them?”

Shri S, K. Patil: It 1s very difticult
for me to say without enquiry, whe-
ther the police had any collusion in
it. That 1s why this Special Police
Establishment has been appoinicd

Shri S. M. Banerjee: In Muzzafar-
pur some of the employees have been
suspended for the theft of wires I
do not know whether those cases have
been finalised and whether they have
given a statement to the effect that
the police was abetting 1t

Shri § K Patil: I have no infoi-
mation with me on the subject

Shri S, C. Samanta: We are given
to understand that curative measuze:
were also taken May we know how
far the Government have proceeded
in the matter

Shri 8. K. Patil: As 1 was saying,
one of the things was the introduction
of this fault locator. Second was the
Passing of Telegraph Wires (Unlaw-
ful) Possession Act, 1850, which has
since been amended 1n order to give
harder punishment. Then there 1s
the replacement of copper wire by
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copper weld wire which has less
market value or no macket value,
and which would, therefore, minimise
thefts. One thing is gradual replace-
ment of overhead wires by under-
ground cables. That costs money
and that would take time. We have
done 1t from Delhi to Agra and from
Asansol to Calcutta, All this will
lake time Lastly, action has also
been taken for ascertaining the feasi-
bility of using aluminium wire as a
Substitute for copper wire. Then,
there would not be theft. We have got
to prove that alumimum wire would
Yo in the place of copper wire. This
s a matter of experiment and that
Would take some time.

Shev Joxchim Alva: How maany of
the culprits who have been found to

long to the Post and Telegraph de-
Rartment”

Shri 8. K Patil: As I saud to ano
her question, I have not got that
Brecise information
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Shri T B. Vittal Rao. Last time,
the hon Minister stateq that the cri-
terza or principles determining the
tormation of circles are being studied
and are being worked May I know
w hether that has been done”

Shri S. K_ Patil: It has been done
and we have taken a policy decision
As 1 stated on the floor of the House
in replymmg to a debate, the Mysore
Circle has positively to be created
The difficulties are about how early
residential quarters and other ar-
sangements that are being made could
be made I am now giving a date that
we shall do 1t before 1<t April, 1960

Shri T. B Vittal Rao: In view of
the fact that after the formation of
the separate Mysore Circle, certain
portions of the Hyderable Circle wll
g0 to the Mysore Circle, may I know
whether this truncated circle will re-
maimn as a separate unit or 1t will be
amalgamated with Andhra”?
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Shri S K. Patil: The truncated
arcle will be completely finished be-
cause there cannot be two circles
Andhra There 15 another Circle
That would remain What 185 now
known as Andhra Circle will be finish-
ed It would not remamn

Shei T. B Vittal Rao: Wul the
Andhra Circle be fimished or will the
Hyderabad Circle be finished?

Shri S, K. Patil: One circle will be
therefor Andhra It will be the
Andhra Circle

Mr, Speaker: It will be merged 1n
the other> What the hon Members
want to know 1s

Shri §. K. Patil. There are two
circles one 1s Andhra and another
Hyderabad Both are in Andhra, In
the Hyderabad Circle, there are some
districts that are now ceded to the
other State When we take them, he
Hyderabad Circle will go Whateve!
remains of that Hyderabad Circle will
be joined on to the Andhra Circle of
which the headquarters will be 1n
Hyderabad

Shr: Rasappa: May I know whether
one of the difficulties was 1n getting
accommodation and the Mysore (ov-
ernment has come forward with the
necessary accommodation for the nur-
pose?” The hon Minister on the last
occasion has said that a large State
Iikke Mysore not having a postal
circle does not bring credit and there-
fore he should take the earliest op-
portunity to form this”

Shri S§. K. Patll. We are grateful to
the generosity of the Mysor: Govern-
ment But surely that i1s only 11 pet
cent of the residential accommoda-
tion that we wanted We want quite
a lot of accommodation

Shri Heda: The present Hyderabad
Circle contains Hvdersbad, Karnataka,
Telangana and Marathwada areas
What will happen to the Marathwada
area? According to his latest state-
ment, it seems they will be tagged on
to Andhra
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Shri 8, K. Patil: I am not suggest-
g that That would go either to
Nagpur or Bombay Circle That is the
State to which it should normally go
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Shri Achar: Some of the districts
of the Mysore State are now in Mad-
ras, for example, South Canara and
Coorg Will they also go into the
Mysore” Circle

Shri S. K. Patil: Of course, they
will go into the Mysore Circle The
Mysore State as i1t 13 today and the
P&T Cncle will be just the same 19
districts

Shri Mohammeq Imam May I
know 1if the proposed Mysore Circle
will include the Telegraphic circle
also or will 1t be confined only {o the
Postal circle?

Shri 8§ K, Patidl: That 1s a matter
we are considermmg Possibly to make
them 1dentical, i1t will be difficuit for
the time being But, as far as possible,
that i1s the 1des But, tele-communi-
cations 1s a different thing altogether
from P&T

Flood Control Capacity of Hirskud
Dam Project

s504. Shri Surendranath Dwivedy:
Will the Minuster of Irrigatiom and
Power be pleased to refer to the reply
given to Starred Question No. 2280
on the 6th May, 1859 regarding Flood
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Control Capacity of Hwakud Dam
Project and state:

(a) whether the Orissa State Chiet
Engineer has since furnished the re-
qusite data about the various chan-
nels of the Mahanadi in deltaic reach
to the Central Water and Power Com-
mission, and

(b) 1f so, the action taken thereon?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No, Siv.

(b) Does not anse

Shri Surendranath Dwivedy: Is it a
fact that the Chief Engineer has not
submitted any report to you as yet?

Shri Hathi: The Central Power
Commission has asked the Onssa
State Government to send certain de-
tailled data about the channels That
has not been received

Shri Surendranath Dwivedy: Is it
not a fact that the Chief Engineer of
Hirakud was asked to submit a report
regarding channels”?

Shri Hathi. Yes, Sir We have asked
the Orissa Government to send a de-
tailed report

Celonisatien of Landless Labourers

*505. Shri Keshava: Will the Minis-
ter of Food and Agriculture be pleased
io state

(a) whether Government  have
approved the scheme receiwved from
Bihar Government to colonise the
landless labourers in that State,

{(b) the details of the scheme, and

{¢) what 18 the cost involved?

The Deputy Minister of Agriculture
(Shri M. V. Krishnzppa): (a) Yes,
Sir

(b) The Scheme envisages the
settlement of 600 landless agricultural
workers by setting up two model group
villages each consisting of 300 families.
Each landless family will be given
5 acres of reclaimed land and 0-3 acre
of homestead lands with e hutment
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eonstructed at a cost of Rs. 1,000. Each
family will also be advanced a loan
of Rs. 500 for the purchase of bullocks,
1mplements ete.

(c) The total cost of the scheme 1s
Rs. 17.75 lakhs.

Shri Keshava: We learn that exten-
give lands have been donated under
Bhoodan scheme. May I know if these
lands are also included in this scheme
or there is any other scheme?

8hri M. V. Krishnappa: This 15 a
Phlan scheme In addition to this, in
Bihar, there are two more big schemes
which intend to settle Jandless people
in the Bhoodan land
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Shri Shankaraiya: May I know whe-
‘ther this scheme 1is only with regard
to Bihar or 1s this scheme for the
whole of India, for example, for the
Tungabhadra area also?

8hri M. V. Krishnappa: This ques-
tion specifically refers to the scheme
in Bihar There 1s a large scheme for
the whole country About ecight States
have schemes under the Plan to
resettle landless people

Dr. Ram Subhag Singh: May I know,
for the scheme which is envisaged .n
the DV C area, wherefrom the people
will be brought, whether they wi'l be
aboriginals from that region or from
any other area?

8hri M. V. Krishnappa: I have not
got the details. The Damodar Valley
Corporation has given an alternative
site for the settling of these families
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I do not know wherefrom people will
be brought 1 require notice

8Shei Jaipal Singh: In view of the
fact that the D.V.C has miserably
failed in resettling the displaced per-
sons, may I know why they are seek-
ing outsiders for resettlement in the
land that has been made available to
them?

Shri M. V. Krishnappa: They failed
in resettling landless people I think
we will succeed where they have
failed

Shri Sinhasam Singh: The hon
Munister said that other States also are
prepared to take people from other
areas May I know which are the
States which have offered to take
people from other States?

Shri M. V. Krishnappa: This scheme
envisages gettlement of landless people
mn Bihar

Shri Binhasan Singh: The hon
Minister stated that there i1s an all
India scheme under which some States
are willing to take people from other
States. I want to know which are the
States that are prepared to take people
from other States

Shri M. V. Krishnappa: The States
of Assam, Andhra Pradesh, Bihar,
Kerala, Madhya Pradesh, Orissa,
Punjab and UP have therr own
schemes to resettie landless people

Shri Tyagi: All are not landful
there, they are also landless

W gy o ST W ¥ P
fat Faa & waw g8 773 ¥ R
JATH XY awT W sqweay # ary ¢

St sito o pwry AR o
aat ofeay & dzwife @ @y defnia
T A wr ok A ge do
T § ¢Y T T @€ w7 o
oA W R



2693 Oral Answers

Reservation of Special Compartments
for Lepers

*506. Shri Assar: Will the Minister
of Rallways be pleased to state-

(a) whether 1t is a fact that speciul
compartment is reserved for leprosy
stricken travellers on Southern Rail-
way,

(b) if so, whether such compart-
ments are reserved on other Raillways
also for such travellers;

(c) 1if not, the reasons therefor, and

(d) if the reply to part (b) above
be m the affirmative, the names of
other railways where there are sepa-
rate compartments®

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) to (d)
As per existing Rules, persons suffer-
ing from leprosy are required to be
segregated and carried in separate
compartments on payment of usual
fares required for such a reservation
These arrangements exist on all Rail-
ways, the reservation being done on
receipt of application therefor How-
ever, on certain short sections of the
Southern and South-Eastern Railways
which serve certain leprosy hospitals
and over which there 1s regular move-
ment of persons suffering from leprosy,
third class compartments have been
set apart on specified trains exclusively
for such persons on payment of the
ordinary fare<

Shri Assar: May I know if the 1ail-
ways try to educate and instruct lepers
by big posters m regional languages
to travel only in separate compart-
ments?

Shri Shabnawaz Khan: Where a
separate compartment exists for them,
they are urged to go and travel in
that compartment.

Shri Assar: Is there any scheme to
instruct them to travel in sepmrate
compartments?

Shri Shahnawas Khan: A separate
compartment 1s reserved for them, and
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when a person shows signs of leprosy,
he 1s directed by the railway staff to
that particular compartment.

Shri Muhammed Elias: A number of
lepers are found on the station plat-
forms, begging here and there What
arrangements are being made by the
Government to remove these lepers
from the station platforms?

Shri Shahnawas Khan: They are
1emoved from the platforms

Shri Jadhav: May 1 know whether
there are any adequate arrangements
on the Sholapur-Miraj section where
there 1s great rush of these lepers”

Mr. Speaker: Ail over India, there
are lepers.

Shri Shahnawas Khan: Yes, Sir On
this particular section between Sangli
and Mira; there 1= a leper hospital at
one Wanleswad:, and we provide a
separate compartment over that ques-
tion

Shri Assar: One question more

Mr. Speaker: Does he meanr to sav
that 1t will be decided heie?

Purchase of Comet IV Planes for
Air-India International

+
Shri Ram Krishan Gupta:
Shri Damani:
508 Shri D. C. Sharma:
- Shri Assar:
Sbhri Mubhammed EHlas:
Shri Morarka:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it 1s a fact that a pack-
age deal has been offered by the
manufacturers of the Jet Comet IV to
Air-India International to seli Comet
IV planes against the purchasc of Con-
stellations and Super-constellations;

(b) it so, the details of this deal:

(c) whether any decision has been
taken in the matter; and

(d) if so, the details thereof?
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The Deputy Minister of Civil Avia-
tion (Shri Mohinddin): (a) to (d). The
Air India International Corporation
have reported that the manufacturers
of Jet Comet IV have submitted to
them certain tentative proposals for
the sale of their aircraft and purchase
of some of the Corporation’s Super
Constellations The proposals are
however, at a very preliminary stage
and the details have yet to be dis-
cussed between the Corporation and
the representatives of the manufac-
turers

Shri Ram Krishan Gupta: Muy 1
know the details of the offer which
has been made to us, whether any
extra price will be paid for this deal,
i accepted?

Shri Mohiuddin: As 1 have just
stated, the proposal 1s 1n a very pre-
liminary stage, and 1t is no! possible
for me to give any information because
we have not got any information

Shri Muhammed Elias: Am I to
understand that these Super Constel-
lations will be replaced by jets”

Shri Mohiuddin: I have stated that
there 1s an offer that if Jet Comet IV
1s purchased, in return in part pay-
ment for this aircraft the manufac-
turers will take over the Super
Constellation. That is the proposal
that I have just stated, but of course
it is in a very preliminary stage.

Shrimati Renu Chakravarity: Aie
we to understand that Air India Inter-
national itself had a programme for
replacement of these Super Constella-
tons by aircraft with a higher speed,
and if s0, may I know whether this
proposal from the manufacturers of
Jet Comet IV has come as a result of
that programme or have they them-
selves made this proposal®
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Shri Mohiuddin: The hon Member
1s aware that Air India International
have already purchased three Boeings
707 and they are programmed to be
delivered from the first quarter of
1960. There 1s always a possibility
that additional aircraft may be pur-
chased over and above these three,
and on account of that there is this
offer and 1t 1s under consideration

Shrimati Renu Chakravarity: What
1s the amount which will be written
off 1n the replacement of Super Con-
stellation by Comet IV?

Shr1 Mohiuddin: It 15 too caily to
say because no negotiations have yet
been even conducted

Shn Joachim Alva: We are striving
our utmost to integrate the civil and
military side of our aviaticn May I
know whether any consultation takes
place between the Indian Air Force
and our airhines when these pur-
chases take place?

The Mimster of Transport and Com-
munications (Shri S. K. Patil): These
matters are generally looked intuv by
the Corporation, and <3 far as Air
India International 1s concerned, the
point 1s this that when these jet planes
come, then possibly every line in the
world thinks that there would be no
scope for the other planes There-
fore, these are preliminary talks as to
what would happen if that situation
comes Beyond that there is nothing

Shri Karni Singhji: In view of the
fact that Boeing 707 1s a far better and
faster aircraft than Comet IV, why are
we going m for Comet IV at all?

Shri Mohiuddin: The Air India
International have received this offer.
Nothing has been decided In case
they want to buy additional aircraft
over and above the three jets already
ordered, they are also considering pur-
chase of other similar aircraft
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Daty Lists of Clams IV Staff on
Raflways

+
509 Shri Xunhan:
*\ Shri T. B. Vittal Rao:

Will the Minister of Rallways be
DPleased to state

(a) whether the standard designa-
‘ion and duty lsts of class IV staff
have been 1ssued by the Railway
Board as recommended by the Class
IV staff Promotion Committee;

(b) if not, when are they likely to
‘be 1ssued; and

(¢) what are the reasons for the
delay?

The Deputy Minister of Railways
«Shri Shahnawas Khan): (a) to (c)
Government have accepted the
recommendat:on of the Class IV Staff
Promotion Committee that the designa-
tion and duties of Class IV staff on all
railways should be standardised as
early as possible It will however
take time to finalise

Shri Kunhan: May I know whether
it is going to be finalised because the
report was submitted one year ago®

Shri Shahmawas Khan: A Com-
mittee was formed in the Railway
Board to go into this matter They
have made certam tentative hists The
lists have been circulated to the
various rallways and we hope that
the work will be completed shortly

Shri T. B. Vittal Rao: May I know
who the members of this Committee
are” Was 1t a purely official com-
mittee?

Shri Shahnawas Khan: Yes, Sir It
‘was a purely official committee
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Shri 8. M. Banerjee: What are L.
main recommendations of this Com-
mittee? I, it only confined to pro-
motion?

Shri Shahnawas Khan: The report
1s available, and the hon Member can
read through the whole report It 18
difficult to give out all the recom-
mendations because they are a large
number

Shri T. B. Vittal Rao: May I know
when this Committee's report or
recommendations were circulated to
the various railway administrations
for their comments”

The Minister of Railways (Shri
Jagjivan Ram): Each individual
recommendation of the Commuittee
was considered firstly in the Board,
and then 1t was circulated to the rail-
ways for their comments After their
comments were received, they were
considered again, and then requsite
action taken on that

High Power Board for Inland Water
Transport

+
Shri Daljit Singh:
Dr. Ram Subhag Singh’

Will the Minister of Transport and
Communications be pleased to state

(a) whether 1t 1s a fact that Gov-
ernment have a proposal to set up a
high powered Board to plan the deve-
lopment of inland water transport,

(b) whether all the major Indian
rivers will be linked to create a net-
work of inland water transport; and

(c) 1if so, the details thereof”?

The Minister of State in the Minis-
try of Transport and Communiextion
(Shri Raj Bahader): (a) No 8ir T
Gokhale Committee m their report ¢
inland water transport have rece
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gended creation of a technical orga-
zation 1n the Minmistry of Transport
”'Bct Communications to deal with
Anatter.s; relating to development of
Inland Water Transport The recom-
wmendation 15 under examination

(b) No, Sir
(¢) Does not arise

Shri Daljit Singh: May I know the
estimated amount that will be required

and the approximate time that will be-

necessary for the rmplementation of
the scheme?

Shrl Raj Bahadur: It 1s two-fold:
the first i1s the creation of the central
organisation which 15 only a piroposal
under consideration, the other 15 about
the recommendations of the Com-
mittee With regard to both I think
1 cannot give an exact answer at this
stage
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Dr. Ram Subhag Singh: What 1s the
position of the inland water transport
system 1n the eastern region, parti-
cularly in the Garga and the Brahma-
putra and their tributaries, and what

15 bung done to improve the system
there?

Shri Raj Babadur: It 1s a very com-
prehensive question  Broadly speak-
ing, the eastern gystem consists of the
sector from Calcutta to Dibrugarh vna
Ganga and Brahmaputra, and the other
onc fiom Calcutta to Patna and Buxar
and upwards up to Banaras But, as
the hon Member knows, we have
startcd a pilot scheme from Patna
and that may be taken up In reegard
to the other one, namely from Calcutta

to Dibrugarh the system 1s already
running

Sardar Iqbal Singh: May I know
whether Government has considered
the proposal, after the recommendation
of thi, Board, for the development of
the Rarasthan canal for inland water
transport and to link the Rajasthan
canal with the Kandla port?

Shri Raj Bahadur: I understand 1t
1s intended that the Rajasthan canal
should also be wor‘hy of navigation,
so that 1t can be uved for navigation
The question of lnking i1t up with
Kandla, I do not think, has yet been
taken up a- a <erious proposition, but
it may be perhaps considered any time
if we are sure of the water supples.

Shri P. K. Deo: May I know 1f the
Inland Water Transport Committee
headed by Shri1 Gokhale recommended
the inclusion of a programme costing
about Rs 50 crores in the Third Five
Year Plan?

Shri Raj Bahadur: Yes, Sir, it has
given certain schemes, the total cost
of which is estimated to be about
Rs. 50 crores
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Shrimati Manjala Devi: May I know
whether there is any proposal for
utilising the Brahmaputra for deve-
loping the inland water transport?

Shrli Raj Bahadur: In regard to
Brahmaputra, ag I have just now said,
we are using 1t for our essential water
link with Assam. About 60 per cent
of the trade with Assam goes through
it.

Shri Hem Barua: In view of the
fact that the British steamer com-
panies that are operating their services
in the Bihar and Assam rivers are
threatemung to withdraw their vessels
from these nivers, may I know
whether the Gokhale Committee has
made any recommendation for solving
this particular problem?

Shrl Raj Bahadur: That situation no
more obtains. As a matter of fact, we
have given them some substantial aid,
and I think the steamer companies
will function and continue to func-
tion in the Assam sector.

Shri Hem Barua: May 1 koow
whether any financial aid has been
offered to them?

Shri Raj Bahadur: We have offered
financial assistance

Shri Hem Barua: What 15 the per-
centage of it?

Shri Raj Bahadur: We have given
them Rs. 30 lakhs by way of loans and
talen upon ourselves the conservancy
charges which come to—I cannot give
the exact figure—about Rs. 5 lakhs
per annum or somethmng like that

Shri Hem Barua rose—
Mr. Speaker: Next question

Shri Hem Barua: Sir, this 15 very
maportant.

Mr. Speaker: I have called the next
Question.

AUGUST 17, 1950
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Food Zones

+
f Dr. Ram Subhag Singh:
Shri S. M. Banerjee:
Shri Jagdish Awasthi:
Shri Bibhuti Mishra:
Shri N. R. Munisamy:
©512 . Shri Rami Reddy:
Shri Assar:
Shri Ram Krishan Gupta“
Shri M. V. Krishna Rao:
Shri Venkatasubbiah:
LShrl Narapa Reddy:

Will the Miniwster of Food and Agri-
eultare be pleased to state

(a) whether there 1s any proposal
to revise the structure of the existing
Food Zones mn the country, and

(b) how many State Governments
have sent in such proposals, and

(c) when 15 the decision likely to
be taken in the matter?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
to (c) Suggestions for re-adjustment
of the boundaries of the existing food
zones have been received from time
to time from some of the States such
as Punjab, Madras, Andhra Pradesh,
West Bengal and Bombay In the
larger interests of the country the
Government of India have not found
it posmible to accept any of these pro-
posalg so far

SRAVANA 26, 1881 (SAKA)
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Dr. Ram Subhag Singh. Will the
hon Minister please let us know what
are the suggestions of the Govern
ments of Punjab, West Bengal, Madras
Andhra Pradesh and UP"”

The Minister of Food and Agricul-
ture (Shri A. P. Jain): The suggestion
of the Punjab Government was that
Delh: should be taken out of their
zone and that Punjab should be con-
stituted 1nto a zone by itself The
suggestion of the West Bengal Gov-
ernment was that Orissa should be
jomned with West Bengal The sug-
gestion of the Bombay Government
was that Madhya Pradesh for rice and
Rajasthan and Madhya Pradesh for
wheat should be joined with Bombay
The suggestion of Madras and Andhra
was that the southern zone should be
split up and each of the four States of
the southern zone should be consti-
tuted mto a separate zone

Shri N. R. Maniswamy: What are
the real difficulties that these States
are experiencing In furthering the
objectives of the formation of these
zones, and have Government examin
ed these difficulties and tried to
remedy them?

Shri A P Jain: Obviously Bombay
1s a deficit State and Bombay wants
to be jomned with a surplus State
Now, the surplus States of Rajasthan
and Madhva Pradesh feel that they
are poor States and iIf Bombay 1s
jomned with them the price of food
grams will go up and they will suffer
So there i1s a conflict of interests
between the surplus States and the
deficit States

Shri Tyagi: With a view to estab-
lishing a umform price level all over
the countrv, have Government examin-
ed also the feasibilitv of withdrawing
all zonal restrictions and allowing a
free flow of foodgrains?

Shri A, P, Jain: There 1s no such
practical scheme before the Govern-
ment at the moment
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Shrimati Renu Chakravartty: In
view of the fact that already from
Orissa the West Bengal Government
had made arrangements for purchase
of rice and in view of the fact that
the Orissa Chief Minister has stated
on more than one occasion that if rice
was allowed to be sold to West Bengal
it would also be to the benefit of
Orissa, what ig the difficulty in allow-
ing Orissa to be within the zone for
West Bengal?

Shri A. P. Jain: The hon. lady
Member has somewhat mixed up the
two things. The removal of zones
would mean that there will be no
restriction in the flow of rice from
Orissa to West Bengal. On the other
hand, the proposal of the West Bengal
Government was that they wanted to
buy a certain quantity of rice from
Orissa direct. The price they fixed
was higher than the price which the
Government of India is paying in
Orissa for the purchase of rice, and
therefore the Government of India
did not allow the West Bengal Gov-
ernment to make purchases. In fact,
it is not the policy of the Government
ef India to allow State-to-State trans-
actions. Whatever is surplus has to
be sent to the Central Government,
and we have supplied large quantities
of wheat and paddy both to Orissa
and West Bengal.

Shri S. M. Banerjee: May I know
whether the U.P. Government has also
recommended that U.P, Delhi and
Punjab should be one zone, and
whether in view of the fact that zonal
restrictions are waived after eleven
o’clock in the night and foodgrains are
smuggled regularly, the Government
of India will consider having one zone
which will include U.P., Delhi and
Punjab?

Shri A. P. Jain: It was long ago that
the U.P. Government wanted the
zonal restriction between Punjab and
U.P. to be removed. There has been
no such proposal recently. If that
restriction is to be removed, then it
raises a very large question whether
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restriction from U.P. to Bihar should
not also be removed.

Shri Tyagi: Why not?

Shri S. M. Banerjee: There is smug-
gling going on now.

Shri P. S. Daulta: On the authority
and recommendation of the All-Par-
ties Food Committee, the Punjab Gov-
ernment had recommended that con-
tiguous wheat producing areas of
Punjab and U.P. should be brought
within one zone.

Shri A. P. Jain: That is totally
wrong. The Punjab Government
never agreed to it.

Shri Ranga: Is it not a fact that
Government have stated that the
zones were formed with the consent
of the concerned State Governments?
If so, why is it that Government do
not wish to listen to the request of the
State Governments for a change in the
formation of the zones?

Shri A. P. Jain: The zones were
formed with the consent of the State
Governments, and if all the State Gov-
ernments constituting the zone agree,
well, of course, they can be split; but
if there is a difference of opinion
between some State and other States,
that does not make out a case for
splitting the zone.

WRITTEN ANSWERS TO
QUESTIONS

Gliding Training Centre at Hyderabad

*494, Shrimati Ila Palchoudhuri:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that the
proposal of setting up of a gliding
training centre at Hyderabad (Deccan)
is under the consideration of the Gov-
ernment,;

(b) if so, when a final decision is
likely to be taken; and

(c) what would be the total expen-
diture involved?
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The Deputy Minister of Civil Avia-
tion (8hri Mohiuddin): (a) Yes, Sir

(b) As soon as a site for the Glider-
drome has becn selected and estimates
of expenditure framed

(c) It 1s difficult to gave any deflnite
estimates at present regarding the
cost of construction of the gliderdrome,
but the cost of capital equipment
which may have to be provided for
the gliding centre will be of the order
of Rs 85,000 and the recurring expen-
diture on the pay of establishment
and day to day expenses may be of
the order of Rs 35,000 per annum

Bridges on National Highway No 43

*495. Shri Sanganna: Will the Mmus-
ter of Transport and Communications
be pleased to refer to the reply given
to Starred Question No 1642 on the
14th Aprnl, 1958 regarding bridges on
Nationa! Highwav No 43 and state

(a) whether any decision has since
been arrived at to reconstruct the
bridges with ecement concrete and

(b) 1f so, with what resuits?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj} Bahadur): (a) Ye-, Sir,
Rs 750 lakhs hag been provided 1n
the plan for the reconstruction of the
follow:ing bridges

(1) Bhumka nala (1) Ballaw:
bridge, (1) Narang: bridge
(1v) Gomabahar bridge

(b) Works have to be exccuted by
the Dandakaranya Development
Administration They will undertake
the projecte as soon as possible

Dam on Karnaruli River in East

*497. Shri Shivananjappa. Will the
Minister of Irrigation and Power be
pleased to state

(a) whether 1t 1s a fact that the
Central Water and Power Commus-
sion has undertaken investigations in
catchment areas of the river Narmada

in Madhya Pradesh and Bombay for
co-ordinated development of 1its water
resources, and

(b) if so, the results thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes, Sir

(b) The Central Water and Power
Commission has taken up the investi-
gations only recently The results will
be known after the investigations are
completed

Electricity Dues from Pakistan

*499 Shri Vidya Charan Shnkia:
Will the Minister of Irrigation and
Power be plcased to refer to the reply
given to Unctarred Question No 1266
on the 4th March, 1859 and state:

(a) whether the arrears regarding
electricity dues have since been paid
by Pakistan, and

(b) f not what steps have been
taken to securc payment thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Out of
the total arrears amounting to
Rs 4,405#9 nP, the Government of
Pakistann his since paid a sum of
Rs 4,39950 nP

(b)Y A supplementary Bill in  res-
pcet of the outstanding amount of
Rs 719 nP has been sent by the
Punjab (India) Government to the
Government of Pakistan

Dam on Karnafuli River in East
Pakistan

{ Shn Wodeyar:
| Shri Pahadia:
*513 Shrimatf Mafida Ahmed:
Shri Ram Krishan Gupia:
Shri Hem Barua:
' Shrimati Ha Palchoudhuri.

Wil the Minister of Irmgation and
Power be pleased to state

ta) whether 1t s a fact that as a
result of the Karnafuli Project 1n
East Pakwistan land in Assam will be
submerged,
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(b) whether any American assist-
ance has been obtained by Pakistan
for this project, and

(c) if s0, what steps the Govern-
ment of India have taken in this
matter?

The Deputy Minister of Irrigation
and Power (Shrl Hathi): (a) Yes,
Sir

(b) Yes, Sir

(c) The Government of India have
taken up the matter with the Govern-
ment of Pakistan

Foodgrains for Assam
*514. Shrimatt Mafida Ahmed: Wili
the Rfomster of Food and Agricuifure
be pleased to state

(a) whether Government have re-
ceived requests from the Assam Gov-
ernment for allotment of 35,000 tons
of rice for distribution as gratuitous
relbief and through fair price shops m
the flood stricken areas,

(b) whether this request has been
sanctioned, and

(c) if not, the reason thereof”

The Minister of Pood and Agricul-
ture (8hri A. P Jain): (a) Yes, Sir

{b) and (c¢) This was discussed with
the Food Mmister of Assam in the
first week of July, 1959, and it was
agreed that during the rest of the
year the Assam Government would
be supplied with 25,000 tons of rice
from Central stocks

Travel Agents

*515. Shri Khimji: Will the Mins
ter of Transport and Communications
be pleased to state

(a) whether Government have
under contemplation any measure for
restricting the activities of travel
agents, and

(b) 1f so, the reasons therefor’

try of Transport and Cossmunications
(Shri Raj Bahadur): (a) and (b) Yes,

AUGUST 17, 1959
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byt the measures under contemplat-
10n are not for restricting the activit-
1¢5 of travel agents but for helping
the development of travel agency
business on healthy hnes and thereby
promoting more healthy con-
ditions 1n the entire travel mndustry

Khandsari Manufacture

*516 Shri Subbiah Ambalam: Will
the Minister of Food and Agriculture
bt pleased to state

ta) whether there has been a large
sCale diversion of sugarcane from
factories to Khandsari manufacture,
and

(b) 1if so, the steps Government
Plopose to take in this regard?

The Minister of Food and Agricul-
tore (Shri A P Jain): (a) The pro-
blem of diversion of cane 1s mamnly
confined to Western districts of UP
where the production of sugar has
dropped from 6 20 lakh tons in 1957-
88 to 539 lakh tons m 1838-59 One
of the reasons for this drop 1s stated
to be diversion of cane to khandsar
Manufacture

(b) In a Press Note issued on 17th
October, 1958, the Government of
India gave a warning against the set-
ting up of khandsan units in or near
the factory zones The UP Govern-
ment has also 1ssued the UP Khand-
san Sugar Manufacturers Lacensing
Order, 1959, and 1s taking steps to
license khandsan units The im-
Position of Excise Duty on khandsan
w;ll also reduce the price advantage
ehjoyed by 1t

Reduction in fare on Fatehpur-Churs
Line

*517. Shri Morarka. Wiil the Minis-
ter of Railways be pleased to refer to
the reply given to Starred Question
No 887 on the 4th March, 1959 and
state

ta) whether Government have con-
sidered the desmirability of reducing
the enhanced fare on the Fatehpur-
Churu line, and
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(b) 1t so, the nature of the decision
taken in the matter?

The Deputy Minister of Rallways
(8hri 8. V Ramaswamy): (a) and
(b) The matter is still under con-
sideration

Export of Rolling Stock

*518. Shri Pahadia: Will the Minis-
ter of Rallways be pleased to state

(a) whether Government are look-
ing for markets abroad for locomotives,
wagons and coaches, and

(b) f so, the details thereof?

The Deputy Minister of Rallways
(Shyl Shahnawas Kban): (a) Yes,
Sir, Government are most interested
in exports

(b) Possibilities of export are being
explored jomntly with the Commerce
and Industry Ministry

Standard of Post-Graduate Medical
Courses

*519 Shri Shankaraiya: Will the
Mmster of Health be pleased to state

(a) whether 1t 15 a fact that varying
standards exist 1n different Umversi-

ties 1n respect of—

(1) post-graduate medical edu
cation,

(n) the courses of study and
method of training, and

(b) whether the post-graduate sec-
tion of the Medical Council of India
has taken any steps m the matter

The Minister of Health (Shri Kar-
markar): (a) In regard to recognised
post-graduate medical qualifications
which are mentioned in the First
Schedule to the Indian Medical
Countal Act, 1956, uniform standards
are being maintained 1In regard to
those post-graduate medical quah-
fications for which applications for
recognmition might not have been made
QGovernment believe that the recom-
mendations of Medical Council of
India on post-graduate medical edu-
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cation made in 1952, which were for-
warded to all the Universities for their
guidance and implementation, are be-
ing followed »

(b) The Post-Graduate Medical
Education Committee of the Medical
Council of India which will be con-
cerned with the maintenance of
standards of post-graduate medical
education has not yet been constituted
under the Indian Medical Council
Act, 1956

Coal Transhipment Shed at
Korukkupet, Madras

*520 Shri Vajpayee: Will the Min-
ister of Rallways be pleased to state

(a) whether it 1s a fact that re-
modelling of Coal Transhipment Shed
at Korukkupet, Madras, was under-
taken recently so as to increase the
loading capacity of the Shed,

(b) if so, the total expenditure in-
curred on remodelling

(¢) whether it 18 a fact that there
has been no increase in the loading
capacity of the Shed after the re-
modelling,

(d) if the answer to part (c) abeve
be in the negative, the total loading
capacity of the Shed before and after
the remodelling (separately),

(e) whether any enquiry has been
conducted mnto the matter, and

(f) 1if so, the result thereof’
The Deputy Minister of Rallways

(8hrf 8 V Ramaswamy) (a) Yes,
Sir

(b) Rs 3 lakhs approximately so
far 1

(¢) Loading capacity of the Shed
would increase after remodelling has
been completed

(d) The exusting capacity 1s 1]
BG wagons and this 1s expected to
go up to about 40 wagons

{e) and () Do not anse
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Production of Oll-Seeds

¥521 Shri Tangamani:
'\ Shri T. B. Vittal Rao:

Will the Minister of Food and Agri-
oulture be pleased to refer to the reply
given to Starred Question No 271 on
the 16th February, 1959 and state’

(a) what was the production of oil-
seeds during the year 1958-59,

(b) whether the target fixed for
production of oil-seeds was reached
during the year 1958-59; and

(c) if not, the steps taken for reach-
ing the target during the current year?

The Minister of Food and Agrical-
ture (Shri A. P. Jain): (a) 69°19 lakh
tons (final estimate)

(b) Yes

(¢) Does not arise
Paradip Port

*522 Shri P. G. Deb: Will the Min-
ister of Transport and Communi-
cations be pleased to refer to the re-
ply given to Unstarred Quest:on No
4056 on the 6th May. 1959 and state*

(a) whether the report of the Poona
Research Institute about Paradip Port
in Orissg has since been examined,

(b) whether Government have ac-
cepted its findings, and

(c) whether a copy of the report
will be laid on the Table?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No, Sir It
is still under examination

(b) Does not arise

(¢) Yes, 1n due course

Central Board of Railway Research

*523. Shri P C. Borooah: Will the
Minister of Railways be pleased to
state.

AUGUST 17, 1859
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(a) whether it is a fact that a high-
powered Central Board of Railway
Research is to be set up shortly; and

(b) if so, the functions that will be
entrusted to 1t?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) Yes.

(b)y To dircct and coordinate Re-
search on Railways and secure co-
operation of other institutions such as
National Laboratories.

Restoration of Darwha-Pusad Lime

*524, Dr. M. S Aney: Will the Min-
ister of Railways be pleased to refec
to the reply given to Unstarred Ques-
tion No 615 on the 20th August, 1958
and state

(a) whetha: Government propose
to take up the restoration of the sec-
tion of the narrow gauge railway line
betwecn Darwha and Pusad which
was dismantled during the Second
World War and make provision for
the same 1n the Third Five Year Plan,
and

(b) if not, the reasons therefor?

The Deputy Minister of Railways
(Shri S V Ramaswamy): (a) and (b)
The proposal for restoration of thie
line was fully considered and dropped
as 1t was not financially justified.

Explosion on Amritsar-Pathankot
Section

*525. Shri D. C Sharma: Will the
Mnister of Railways be pleased to re-
fer to the reply given to Starred
Question No 117 on the 11th Febru-
ary, 1959 and state

(a) the progress made so far in the
police investigation into the explosion
which occurred on the rail track
between Sarna and Boharoli Stations
on Amritsar-Pathankot line on the
16th of January, 1959; and

(b) with what results?
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9he Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b).
The case is still under police investi-
gation. So far two persons have been
arrested, one under section 55/109 Cr.
P.C. and one as suspect.

Road Development Plan

+526. Shri Ram Krishan Gupta: Will

ie Minister of Transport and Com-
munications be pleased to refer to
the reply given to Starred Question
No. 1922 on the 20th April, 1959 and
state:

(a) whether Government have since
finalised the consideration of the new
Jong-t-rm Road Development Plan
$or Tndia prepared and subhwttied by
a Committee of Engineers; and

(b) 1f so, the results thereof?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). No,
Sir Detailed consideration of  the
matter has been postponed till the
rece'pt of the report of the Committee
constituted by Government recently
to examine the question of co-ordin-
ation between the different means of
transport and long-term policy issues
snvolved 1n their future development.
Beuides, the comments of the  State
Government. are still awaited

Gandak Bridge

Shri Radha Raman:
Shri Shree Narayan Das:
*527. { Shri Jhulan Sinha:
| Shri Bibhuti Mishra:

Will the Minister of Railways be
pleased to refer to the reply given to
Unstarred Question No. 2338 on the
18th September, 1958 and state:

(a) the terms on which 1t has been
decided to hand over the old railway
bridge to the Government of Bihar,
and

(b) how long it would yet take to
complete the construction of the new
bridgs on the river Gandak?
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The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) The old
raillway bridge over the Gandak will,
on completion of the new railway
bridge, be handed over to the Bihar
Government in exchange for their
property at Mahindrughat, consisting
of the Superintending Engineer's
bungalow, office and the compound

(b) Between six to nine months.

Bihar Inland Water Transport

Shri §hree Narayan Dass:
s528. { Shri Radha Raman:
(_ Shri Radha Mohan Singh:

will the Minister of Transport and
Commiunications be plcased to refer
to the reply given to Starred Question
No 298 on the 16th February, 1959
and wtate

(a) whether the scheme for floating
a separate company for Bihar Inland
Water Transport has since been finalis-
ed; and

(by 1f so, the nature of decision
taken and the stage at which the
scheme stands at present?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No, Sir.

(b) The scheme has been dropped
for economic reasons

Railway Land

( Shri Nagi Reddy:

*529.{ Shri A K Gopalan:
f Shri Vasudevan Nair:
{ Shri Kunhan:

will the Minister of Railways be
p]ea:}@d to state

(a) the amount of arrears which
are yet to be recovered from private
partses for the lease of Railway land
for use 1n the movement of their mer-
chandise, at Shalimar, Garden Reach,
and Cuttack in South Eastern Rail-
way, as on Ist June, 1859;

(b) what are the steps that are
bewng taken for the recovery of the
balance; and



2717 Written Answers

(¢) the number of cases that are
involved for the past 6 years and the
amount due from them?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a)
Shalimar—~Rs. 1,586,173 (approx).
Garden Reach.—Rs 22,636 (approx)
Cuttack —1,16,797 (approx)

(b) Vigorous steps by way of nego-
tiations, persuasions, etc have been
and are being taken for the recovery
of arrears. In cases where negotiat-
ions have not yielded and are  not
yielding satisfactory  results, legal
steps by way of fiing suits in the
Law-Courts have been and are being
taken for the recovery of arrears and
also for evicting the defaulting
licensees

(c) Shalimar-—35 cases.
Rs 1,56,178 (approx)
Garden Reach—8 cases.
Rs. 22,636 (approx)
Cuttack—86 cases.
Rs 90,975 (approx)

Purchase of Foodgrains

530 Shri Ram Krishan Gupta:
* 1 Shri Panigrahi:

Will the Minuster of Food and Agri-
sultare be pleased to state

(a) whether the Government of
India have suggested to the State Gov-
ernments for devising a suitable mach-
nery for purchasing of foodgrans
direct from the producers at the fixed
price;

(b) if so, whether the details of the
scheme have been finalised; and

(c) whether the said scheme has
been implemented by any State Gov-
ernment?

The Minlster of Food and Agricul-
ture (Shel A. P. Jain): (a) to (c) The
Government of India have advised the
State Governments 1o have a suitable
machinery for making purchases direct
from the producer to enable hum to
secure the epecified price for his pro-
duce if he is not able to sell his pro-
duce at that price to a trader

AUGUST 17, 1859
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In the States of Madhya Pradesh,
Ornissa, Assam and Madras, the State
Governments have made purchases of
paddy direct from cultivators. Simi~
larly, in the States of Punjab, Rajas-
than and Madhya Pradesh the State
Governments have been purchasing
wheat from the open market and offer-
ing to make purchases direct from
producers.
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Air India International

*532. Shri Morarka: Will the Minls-
ter of Transport and Communications
be pleased to state

(a) whether 1t 1s a fact that the
Auditor's fee paid by the Air India
International  Corporation to its
Auditors 15 about a lJakh of rupees per
year,

{b) if so, the basis on which this fee
was fixed, and

(c) whether the Government was
consulted by the Corporation before
fixing this fee”

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) No Sir

(b) A statement showing the fees
paid by the Aur India International
Corporation for the audit of its sc-
countt is laid on the Table of the

Lok Sabha
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STATEMENT

Under Section 15(2) of the Air Cor-
porations Act, 1853, the accounts of
the two Air Corporations are required
to be audited annually by the Comp-
troller and Auditor-General of Iadia
and any expenditure incurred by
him, 1n connection with such audit,
15 payable by the Corporations to the
Comptroller and Auditor-General of
India The amounts paid by the Air-~
India International Corporation 1n
this regard during the period 1953-54
to 1957-58 are given below

Amount paid for
the year to Govt

Financial Year Rs
1953/54 8,323
1934/55 12,485
1855/56 12,875
19368/57 14,055
1957/58 14,030

In addition, at the instance of the
Board of the Air-India International
Corporation, the accounts of the Cor-
poration are also audited by two
firms of Chartered Accountants before
the accounts are placed before the
Board for approval ‘The fees ap-
proved by the Board and paid to the
firm during the period 1953-54 to
1957-58 are given below

Financial Year Amount paid each

Year
Rs
1953-54 4,500
195455 8,500
1955-56 12,000
1956-57 12,000
1957-58 16,000
1c) No Sir
Foreign Teurists

*533. Shri Pahadia: Will the Mims-
ter of Transport and Communications
be pleased to state:

() whether any survey has been
conducted in regard to travel habits
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and the expenditure incurred by
foreigners visiting the capital and,

(b) if so, whether simlar survey
will be conducted on national basis?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes A pilot
survey of the pattern of tourism in
India was conducted in the year 1855
at Delh: to study the travel habits and
expenditure incurred by foreign
tourists viaiting India

(b) A similar but more comprehen-
Ssive survey was conducted on a
national basis m the year 1937 at
Bombay, Calcutta, Delhi, Madras and
Banaras on the presumption that a
tourist coming to India will wvisit at
least one of these places  Since the
muddle of May, 1959, a survey with an
all-India coverage 1s bewmng conducted
on a continuous basis at the main
ports of departure of foreign visitors
viz., Bombay, Calcutta, Delhi, Madras,
Tiruchi and Dhanushkod:

Government Hospitals In Delhy

*534. Shri D C. Sharma: Wi the
Minister of Health be pleased to refer
to the reply g.ven to Starred Question

No 441 on the 19th February 1959
and state

{a) the further steps, if any, taken
during 1959 so far to overcome the
shortage of doctors and staff in the
Government Hospitals in Delhi, and

tb) the results achieved”

The Minister of Health (Shri
Karmarkar): (a) and (b) In Febru-
ary, 1959, there were 30 vacancies in
the posts of Medical Officers 1n the
four Government Hospitals in Dells
and New Delhi Twelve vacancies
occurred subsequently The number
of vacancies at present is 21, out of
which appointment letters have been
1ssued 1n respect of 14 selected cand:-
dates Action to fill up the remaining
VACANCIes 18 In progress
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Zoo in Delhi

(Shri Ram Krishan Gupta:
Shri Radha Raman:
535 shri Shree Narayan Das:
" { Shri D C. Sharma:
Shri Pangarkar:
{ Shri Bhakt Darshan:

Will the Mmister of Food and
Agriculture be pleased to refer to the
reply given to starred Question
No 1908 on the 20th April, 1959 and
state the further progress made so far
mn setting up a zoological park at
Delhi?

The Minister of Food and Agricul-
ture (Shri A. P Jain): A statement 1s
placed on the Table of the Sabha
[See Appendix II anncxure No 58]
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Waiting Rooms on Northern Railway

890. 8hri D. C Sharma: Will the
Minister of Railways be pleased to
state*

(a) the names ¢f stations on which
waiting rooms have been consiructed
during the year 1958-59 on the
Northern Railway;

(b) the amount spent for the same
mn the above year, and

AUGUST 17, 1959
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(c) the names of stations where
waiting rooms are proposed to be con-
structed during 1859-60 and the eet1-
mates thereof?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b).
The names of stations where waiting
rooms have been constructed during
1958-59 alongwith their costs are s
follows

Name of station Cust
Ry

Jwalamukh: Road 8,114
Lllenatad . 4,000
Mal nabad
Rija-ka Sahaspur
Na musharanya ‘r 36,500
Mahol
Ametht 50920
Jak a Catv R
Awagarh » 26,000
Ltah

(c) The names of stations with costs
thereof are as follows

R
Sone par 4 000
Pathankot 2wartn groome 14772

Sced Multiplication Farm* 1n Punjab

881 Shri D. C Sharma Will the
Minsster of Food angd Agnculture be
pleased to state t'« amnani allotted
to the Punjab Goveinment for the
establishment of seed mult:phication
farms as subudy during 1958 607

The Minister of Food and Agricul-
ture (Shri A P. Jain): Rs 2115 lakhe

Food Adulteration m Delhi

shri D C. Sharma

89z 1ahrl Pangarkar:

Will the Mimstes of Health be
pleased to state

(a) the number of milk sellers and
confectioners challaned for adultera-
tion of milkk etc in Delhi during 1958-
60 (upto 30th June, 1959), and

(b) the amount of fine imposed on
them?
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The Minister . of
Karmarkar): (a) 426.

"(b) Rs. 67,090.

Health (Shri

Foreign Tourists

893. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
eations be pleased to state:

(a) the number of foreign tourists
who visited India during 1959 so far,
month-wise; and -

{(b) the names of the countries from
which they came?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) The number
of foreign tourists (Tibetans and
Pakistanis excluded) who visited India
during the first three months of this
year, for which data are available,
is given in a statement laid on the
Table. [See Appendix II, annexure
No, 591.

Quarters for Railway Employees

894, Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the money spent on the con-
struction of quarters for Railway em-
ployees on the Pathankot-Jullundur
(via Mukerian) Section of Northern
Railway during the year 1958 at each
station;

(b) the number of quarters con-
structed on each station; and

(c) the number of quarters which
will be constructed during the re-
maining period of Second Five Year
Plan (Station-wise) on this Section?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b).
Nil.

(¢) One quarter is proposed to be
econstructed at Tanda-Urmar.

Electrification of Railway Stations

895. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
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state the progress made so far in elec-
trification of Railway Stations bet-
ween Kalka and Simla on the
Northern Railway?

The Deputy Minister of Railways
(Shri Shabnawaz Khan): A statement
is given below:

STATEMENT

The position of electrification of the
Railway stations on Kalka-Simla Sec-
tion is as under:

Name of Station Position
Kalka . )
Barog
Solan
Salograh |
Kandaghat
Tara Devi
Summer Hill
Simla
Dharampore
(Punjab)
10. Kumarhatti
11. Solan Brewery .

{Already electrified.

R ESUE

. J

0

. lProgrammed for
electrification du-
1ing 1959-60.

12, Jutogh . L)

13. Taksal | 0

14. Gumman

15. Koti

16. Jabli Not programmed so
17. Sonwara . & far. Electric po-
18. Kanoh . . | wer supply not
19. Kathleeghat | | available in the
20. Shoghi . ) Vicinity,

Water Taps on Amritsar-Pathankot
Railway Section

896. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the names of the stations where
water taps exist on the Amritsar-
Pathankot Section of the Northern
Railway; and

(b) the names of the stations where
this facility will be provided during
1959-607?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Water
taps exist at Pathankot, Gurdaspur,
Batala and Amritsar.

(b) It is not proposed to provide
water taps at any station during
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1959-60 Hand pumps have been pro-
wvided at all other stations for supply
of water

Irrigation and Power Schemes in
Punjab

897 Shri D C. Sharma: Will the
Minister of Irrigation and Power be
pleased to state

(a) the total amount allocated to
the Government of Punjab under the
First and Second Five Year Plans for
major and medium rrigation and
power schemes, and

(b) the various schemes for which
the saud allocation was made?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
total amount allocated to the Govern-
ment of Punjab under the First and
Second Five Year Plans for the major
and medium Irrigation and Power
Schemes 1s as under

First Plan—Rs *12,695 lakhs

Second Plan (Re-appraised Plan
provision) —Rs 6,949 lakhs

(b) A statement giving the required
information is laad on the Table
[See Appendix II, annexure No 60]

*This includes Rajasthan’s share for
the Bhakra Nangal Project

New Stations in Secunderabad
Railway Division

88 Shri Pangarkar: Will the Minis-
ter of Railways be pleased to state

(a) the names of new stations con-
structed in Secunderabad Division of
the Central Railway during 1958-59,
and

(b) the names of new stations to be
constructed during the remamnng
perfod of the Second Five Year Plan
m the above Division?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Nil

(b) The location of the new stations
proposed to be constructed during the
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remaining period of the Second Five
Year Plan 1s indicated below

1) Crossing station be tween

Ramagundam & Man-
cherial
(2) Do Adifabad Road & Sir-
pur-Kaghaznagar
(3) Do Rechnt Road &
Asifabad
(4) Do Sirpur Town & Sir-
pur-Kaghaznagar
(s) Do Maula Aly and Ghat-
kesar
(6) Do Warangal and Chin-
talapall
%)) Do Kesamudram and
Mahbubabad
(]) Do Nekonda and Chinta
lapalli
(9) Do Khammammeth and
Popatpall
110) Do Kondapalh and
Gang nent
r11) Do Chintakani and Bona-
kalu
(121 Do Karepalli and Tad

kalpuds

The above stations are being open-
ed primarily for operational purposes

Water Taps in Secunderabad Rallway
Division

899 Shri Pangarkar: Will the
Minister of Railways be pleased to
state

(a) the names of the stations where
water taps exist m Secunderabad
Division of Central Railway, and

(b) the names of stations where
this facihity will be provided during
1959-60°

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) The
names of stations where water taps
exist m Secunderabad Division are
given m the hist laid on the Table
[See Appendix II, annexure No 61].

(b) It 1s not proposed to provide

water taps at any station during 1959-
60

Approach Roads to Stations on Central
Rallway

900. Shri Pangarkar: Will the Mins-
ter of Rallways be pleased to state:

(a) whether any provision i1s made
for the repairs and construchion of
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approach roads to stations on the

Central Railway,

(b) 1f so, the total amount spent
during 1838-59; and

(c) the names of stations at which
the roads were constructed or repair-
ed during the same period?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) Yes,
Sir.

{(b) Approximately Rs 3,62,260

(c) Bombay (VT), Kurla, Dadar,
Bhusawal, Savda, Nimbhora, Banosa,
Anjangaon, Ellichpur, Darwha, Moti.
bagh, Nagpur, Amla, Balharshah,
Raja-ki-Mandi, Barsi Town, Jabalpur,
Katni, Sihora Road, Katm Murwara,
Pandharpur, Belapur, Ahmednagar
Dhond, Belwand:, Maula Ali, Ghatke
sar, Bibinagar, Bhangir, Mathura Jn,
Kondapalli, Wangapalli, Alir, Pem-
barthi, Jangaon, Raghunathpall,
Ghanapur, Pendial, Mahabubabad,
Garla, Pedapalli, Mancherial, Belam-
palli, Rechni Road, Xosi-Kalan,
Faridabad, Dichpalli, Talmadla, Bikh-
nur, Nizamabad, Akanapet